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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing
the 7th March, 2011 and submissions made by Members.

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH
SCIENCES (SHRI PAWAN KUMAR BANSAL): Madam, with your permission, I rise to announce that Government business

during the week commencing Monday, the 7th of March, 2011, will consist of:-

1.  Consideration of any item of Government Business carried over from today's Order Paper.

2. Introduction, consideration and passing of the Appropriation Bill relating to the Supplementary Demands for Grants
(Railways) 2010-11.

3.  General Discussion on Budget (General) for 2011-12.

4.  Discussion and voting on Supplementary Demands for Grants (General) 2010-11.

5. Introduction, consideration and passing of the Appropriation Bills relating to Supplementary Demands for Grants
(General) 2010-11.

6.  Consideration and passing of the Academy of Scientific and Innovative Research Bill, 2010.
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MADAM SPEAKER: You have not given any notice. I am not aware of what you want?
...(Interruptions)

SHRIMATI JAYAPRADA (RAMPUR): Madam, is the Government going to bring the Women Reservation Bill, as passed by
Rajya Sabha, to this House?...(Interruptions) What is the intention of the Government? We should, at least, know about
it...(Interruptions) They cannot prolong it for days...(Interruptions) It is not listed in the Agenda Papers...(Interruptions)

MADAM SPEAKER: Please go back to your seat. Kindly let me know what it is about?

...(Interruptions)
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SHRIMATI JAYAPRADA : We want some clarification from the Government regarding this...(Interruptions) Is the
Government supporting the Women Reservation Bill? ...( Interruptions) When so many other Bills can be brought, why is
this Bill not being broughta€; ? (Interruptions)

MADAM SPEAKER: Please go back to your seat. It is all right. Please take your seat.
...(Interruptions)

SHRIMATI JAYAPRADA : It is really sad that for women that you are not able to get any clarification from the
Government...(Interruptions) It has not been listed in the agenda ...(Interruptions) The Women Reservation Bill is not
coming to this House...(Interruptions) Madam, I want your protection...(Interruptions)

MADAM SPEAKER: Please go back to your seat. What is your demand?

...(Interruptions)
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SHRIMATI JAYAPRADA : There is no voice for women in Parliament...(Interruptions) Let the Government give that
information...(Interruptions) We want to know from the Government...(Interruptions) March 8 is only a few days
away...(Interruptions)

MADAM SPEAKER: Please go back to your seat. You have not given any notice.
...(Interruptions)
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SHRI PRABODH PANDA (MIDNAPORE): Madam Speaker, I would like to request you to kindly include the following in next
week's business:

1. To ensure food security so that every household can get a minimum of 35 kilogram of food grains per month under
the Universal Public Distribution System.

2. Water crisis is getting acute day by day. A large number of poor people have no access to safe drinking water as of
today. Water reservation and its efficient management should be given proper importance. Adequate administrative
steps and legislation is very much required at this stage.

...(Interruptions)
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MADAM SPEAKER: Kindly go back to your seats. Let us have order in the House. Shri Ravindra Kumar Pandey.
...(Interruptions)
MADAM SPEKAER: Nothing else will go on record except Shri Pandey's statement.

(Interruptions) €/
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